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:.;"l.A {1-;2 T}E!.S (AP(t may bi? called the Punjab acert  dils
cal Authorities (Provision of Stalls for j lacgq """ *xteat

) Act, 1950 i

., In clause (a) of section 33 of the Punjab i
al Act, 1911 (bereinafter referred to ag the of = Punjap
Act”), between the figures “176” and <197 Act TIT "of
the figure and letter “176-A” shall be inserted.
3, In clause (c) of subsection (2) of section 52 i
~ of the said Act, between the word “markets” and 52 of Puajeb
the words “‘encamping grounds” the word and it T of
- comma “stalls,” shall be inserted. o
4. Inclause (a) of subsection (1) of section 56 Ameadment
~ of the said Act, between the word “markets” and 5 of Pun-
the word “slaughter-houses” the word and ecomma -t
“stalls,” shall he inserted. e L
£ 5, After scetion 176 of the said Act, e
- following new section shall be inserted, na;mel_y-—- lon st
: “176-A. The Committee may, and if so 3’5o "
required by the State ?901‘1 of
s fcot-:ﬁtr?ctigp Governmenlii, s}mﬂ, emc::;
r of stalls for dis- s or
O sdlt'rsl;:i:eegm from Pfkistan,

and shall leage them out to such ‘persons-
on such conditions as the Stale Gov:dm
ment may by general or speoial order

| .dfy.” tion 188 Amendmaﬁ!
b-cla 1 ¢) of section e
hﬂ;ﬂet aﬁwe: t“e) vggr&?ﬁu;:r&gh”, the words j::g :::: P}'}'{




g The Punjab Loeal Aythori-
i » ties (Provision of Siqlls E'Or ggﬁwﬁnm 1050
- Persons) Act, 1950

. ‘ - g - 7. After clause (n) of section 85 of the \/ 3

B e St Sinall Towns ‘Act, 1921, the following new v
+ 2& mm ' b'e hleﬂed, Mely — Ehh
S 122 : “(mn) the construction of stalls for ! :
s : - out to persons displaced from Pa

s and their maintenance and
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